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/ Dl-IC/GAZ.LIB/G-8/Lj&l,A/2023 Dated:

I'lle Registrar General,

l-Jiglr Cr]url of Delhi,
New Delhi.

Fo,

SII.B hara [ Pa ra.sha r.

M enlbel' Secretary.
Delhi SLace Legal Services Authority,

Central Office, Patiala House Courts Comple\,
New Delhi.

Sub.: Appointment to the post of Principal Secretary (Law, Justice & L.A.), Govt. of
NCT of Delhi on deputation basis.

I anl directed to forward herewith a copy of Order No.F.08/17/2011/S.1/04 dated

05.01,2023 issued by the Gave. of NCT oF Delhi and to request you to join as Principal

SecreCary (Law, Justice & L.A.), CovE. of NCT of Delhi on deputation basis, with ilnnredia Ee

effecr.

Encl,: As above
Yours sincerely,

sdf –
(Shankar Singh)

Joint Registrar (Gaz. IIB)
for RegisErar General

Dat,d, Ok\a\\-l,T\>
Copy lol'wal'ded for infol'lnation and necessary acEion Ca:-

/- The Principal DistricE & Sessions Juclge (Flqrs'), Tis Hazari Courts, Delhi.
'2. The Special Secre cary (Services), Govt. of NCT of Delhi, 5th Floor, Delhi- Secre[arid LI

I.p.Esta Ce, New Delhi.

3.- Joint Registrar (GazeLLe-IA), Delhi High Court, New Delhi. M
Assistant Registrar (Gaz.lIB)

4. joint Registrar (Gazette. IB), Delhi High Courl, New Delhi.

Kg(uar)(AmiE

OFFICE OF THE PRINCIPAL DjgTRICT & SESSIONS JUDGE (H<>q) : DELHI.

No. F.5 (r)/2022{ LPG IP Z:Lo+ D„,d, D,lhid„ $ 7 JAN 2323Sub:- Appointment to the post of Principal Secretary ( Law, Justi& & L.A), Govt.

of NCT o f Delhi on Deputation basis.

Copy,forwarded ,for'{nfocmation fo :d

c.HEre Officer In-Charge, Administration I,II,III, Accounts, General Branch,

Vigilance, Purchase Cell, Pool Cars, Library, Record Roomsj Copying AgenciesJ
Web-site Committee(Hindi/Wkrgb) and Computer Section) Ti; }Jazari (.-'ourtsJ

2. The Adminisuative Civil Judge, (Central): Tis HazariJ Courts1 Delhi.

g:ell, I.T.C911, & Vulnerable Witness Deposition Complex(VWD(.') J Central
Disuict, Tis Hazari Court, Delhi. .
The Accounts Officer, Accounts Branch, Central District> Tis Hazari Courts>

The P.S. to Ld. Principal District & Sessions Judge(HQs)1 Room No. 302_A)
Tis Hazari Courts, Delhi. - '

ellli

3. The Sr. A.O.J / A.O J, Administration-I,II,in, Vigilance, Recruitment Cell,
Filing Section, Accounts Branch, Fine & Audit Section2 (.'are_Taking Bran{'hJ
Computer Branch, Protocol Branch, LAC Branchj R & I Branch) 'LAyERS'1 ACR

4

e i

5

„„SJULy
District Judge (Commercial Court) _07

Officer In-charge Judicial Branch ( Central )
For Principal District & Sessions Judge(HQs) JT\ebl L




